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GATTRTETT OF TQINTA
NITISPRY OF FINANCE(LERATTMEN' OF PEVENUE)
HeKe Rt R XN RS
Yew Delhi, the 12th My, 168C,

NP IFIC/AT I
INCTWE TAX

Ho ,3202( F.MNo.208/716/80~1'1,I1): In continmtion of thds Departuierd's
notification Ho,5i0C{F.110,208/14/16~10A,11) dated 21.2,1978, it is hereby
notified for gennral infortiebion thot the institution tient ionzd below has
been approved by Indian Comncil of Medical Besearch, New Delhi, the presecribed
authority for the purposes of claume(ii) of subw-sectior(1l) of Section 35 of
the Incomie-tax Act, 1961 read with Rule 6(ii) of the Incouie-tax Dules, 1962
wmder the catagory of "scientific research association" in the field of
Medical Rosearch subject to the following conditions i~

¥ i) That “he institution will maintain a separate accouwnt of the sulis
received by it for scientific research in the ficld of medical
research,

ii) That the institution will furnish annual returns of ivs scientific
researah ackivities to the Council for each year by 3ist May each
year at the latest in such form as may be laid down and intinated
to- theti-for thia purpose,

iii) Thet the inchitution will furnish on annwal audited statemient of
aecors3 bo the Cooncil for each year by 3ist May, each year and in
addicion cend 2 copy of it to the concerned Incokie-iax Coiisissioner,

0

"Scientific Nesearch Agsgociation!
aycdnyy Charisable Trust, Pune,

The notification is effective for a period of 3 years 21,12,1979 to
2C,12,1082,
_ Sa/-
(7.7, STARMA)
Copy forwarded to:— DIGECT OB, TIE GOVELNMENT OF ITDIA |

1, A1 Coriissiorcrs of Tneome-tax{2 copies), _

2, Director of Inspection(I.T. & Ludif )/Investigation/R.S.2P, New Delhi,

3. Dte, of CAMS(I7),Ist Fioor, Aiwan-e-Ghalib, Mata Sundri lare, N, Delhi,

4. Indian Comncil of Medical DNesearch, Medical Enelawve, (Ansari Hagar) Post
Box No0.4508, New lelhi~i1CC16,with reference to their letter No,18/40/77-
Adin,oIT dated 22,3,100C, ’

Ss IroS.S.Dhutacde, 577, Shukurarwar Peth, 'Ramprasad' Subhash Nager,
Pune~411CC2 with reference to his letter dated 6,2,1980 addressed to
Trescribed Authority,

6, Couptroller and Auditor General of India(250 copies),

7. Bulletin section of the DI(RS%T), New Delhi,

sa/-(J.P, SIARMA)

> &mvﬁ’:' V" e .'
(P.N. VEDME) No.CC/I'A,II/3C95 /147 /RSP/80,

ASSIZINI DIRECIOR OF INSFECT I'N(RS&P),
* SIARMA *




